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KSPCB/ 28 /NGT -LEA/2019 / & 210 Date: .
g 26 FEB 7020
Mukesh Kumar,

Advocate,

B-45 Aditi Appt, 16- A-l PEX,
Patparganj, New Delhi. 110092
Phone No: 9211059000

Sir,

SUB: OA. No. 974/2019 filed by Shivannabbe
QEPEEE@

With reference to the above subject, 1 am herewith enclosing the copy of
Inspection report along-with action taken report and also Mahazar copy in the
above said application.

You are hereby requested to file vakalath & upload the report to the NGT and
intimate the same to the Board at the earliest

Yours faithfully

Law Officer (S)
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No. KSPCB/ RO-BCW/CF0/2019-20/ DATE

Inspection Report of Sri K M Ramesh, Environmental Officer,
RO-Bengaluru City West.
Officer Accompanied: Dr.K.M.Raju, DEO

1 | Correspondence M/s. TATA Telecommunications Building
Address No.2, 5" cross, Geddalahally, KEB layout,
Sanjayanagar, Bengaluru - 560 094.
2 | Name and Address of | M/s. TATA Telecommunications Building,
the site inspected No.2 , 5" cross, Geddalahally, KEB layout,
Sanjayanagar, Bengaluru - 560 094.
4 | Person Contacted Sri. Manikanta, Site incharge

5. | Date of inspection. 25.02.2020

Ref: 1. T.O consent order No. CC No. 221/KSPCB/RO/BNG/C-

2/APC/LG/EO/AEO-2/2009-10/R-3652 Dated: 14/12/2011.

2. Complaint received from Residents of 5 cross, Geddalahally, KEB
layout, Sanjayanagar, Bengaluru dated: 19.08.2019.

3. Inspection of the location by this office on 05.09.2019.

4. Board office letter No. KSPCB/28/NGT-LEA/2019/4769

Dated:02/12/2019.
5. This office Inspection report No. 1021 dated 16.01.2020
6. Inspection of the site on 25.02.2020

Preamble: M/s. TATA Telecommunications Building located at No. 2, 5™ cross,
Geddalahally, KEB layout, Sanjayanagar, Bengaluru is a gateway facility building
(Telecommunication service activity). The said unit authority has applied and
obtained consent under the Air (Prevention and Control of Pollution) Act, 1981,
for the period upto 31/12/2011 vide, this office consent order No. CC No.
221/KSPCB/RO/BNG/C-2/APC/LG/EO/AEO-2/2009-10/R-3652 Dated:
14/12/2011. Then the telecommunication authority has got renewed the consent at
help desk vide No. PCB/34/HLP/12/R 3384 Dated: 07/12/2012, which is valid up
to 31/12/2022. Sri Shivanna, Resident of Sanjaynagar filed a complaint against the
noise pollution caused from M/s. Tata Telecommunication transformers and AC
Exhausts vide ref (2). In view of this, the unit was inspected on 05.09.2019 and
observed the non compliance, then show cause notice was issued on 26/09/2019.



Mean while complainant Shivanna, approached Hon’ble National Green
Tribunal, Principal Bench. New Dethi vide OA No. 974/2019. Hon’ble NGT has
posted the case to 03/03/2020, copy of the OA No. 974/2019 is herewith enclosed
for reference.

In view of the above, and as per the Board office letter No. 4769 Dated:
02/12/2019, M/s TATA Telecommunications Building was inspected on
13/12/2019 and observed the following.

1. The unit was functioning at the time of inspection.

2. The activity involved in this building is provided uninterrupted power
supply installed by various companies and to provide communication
services to the respective companies.

3. There are around 20 people working and sewage generated is let in to
BWSSB sewer. There is no generation of trade effluent.

4. They have provided acoustic wall to the transformer room,

5. They have provided acoustic enclosure to all the 12 number of AC exhaust.

Based on the above observations they were informed to provide the following
measures immediately.
1. To provide closed room for the DG set vents.
2. To remove the exhaust fan this is provided in the acoustic panel of the
transformer room. |
Once again the unit was inspected on 25.02.2020 to know the compliance made by
the Telecommunication authority regarding reduce of noise level. Following are
the observations:-
1. The unit was functioning at the time of inspection.
2. They removed the exhaust fan which is provided in the acoustic panel to the
Transformer room and provided acoustic measures.

During the time of inspection complainant Sri B.C. Shivanna were contacted,
he has expressed his satisfactory words. Noise level monitoring and Mahazar was
conducted at the time of inspection, the average noise level recorded is 45.2dB.
There is no noise problem in the area and also complainant has reported in the
Mahazar stating that, noise level is reduced hence there is no noise problem from

the T/A. Copy of the Mahazar and Noise level readings are herewith enclosed for
kind reference.

Recommendations: Telecommunication authority has taken all the control

measures to reduce the noise level, Complaint has been solved, and hence it is
recommended to close the issue.

P AKAT. 24
Environmental 0ffic/e? i
RO, Bengaluru City West
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~ General Data Panel ¥
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Description Meter Value ‘ i Meter Yalue
Dose 1 0 % 1 87.9dB
Lmax 1 56.4 dB eightin 1 A
Response 1 SLOW Bandwidt 1 OFF
Exchange Rate 1 3dB Iint Threshold 1 80 dB
Log Rate 1 60 s Exchange Rate 2 3dB
IntsThreshold 2 80 dB Weighting 2 A
Response 2 SLOW

Logged Data Chart
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